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DELHI VIDHAN SABHA
LIST OF BUSINESS

Monday, July 22, 1996 / Asadha 31, 19218 (saka)

2,

3.

2,00 P.M.

( NATIONAL sONG - VANDE MATARAM )

OBITUARY

a) House to make Obituary Reiocence on the
passing away of former President of India,
Dr. Neelam Sanjceva Reddy.

b) House also to make obit Vary rafoceénce on
passing away of the following 3

i) Shri Balasaheb Deoras - Former Chief, .
Rashtriya Swayamseval
Sangh,

i1) Shri Yagya Dutt Sharma ~Former Governor

of Orissa,

QUESTIONS

Questions entered in a Separate list to be asked and
answers given.

LAYING OF PAPERS Ol THE TABLE OF THE HOUSE

Secretary, vidhan Sabha to lay on the Table of

the House a copy of the ‘Members of Delhi Legislative
Assembly(Disqualification on Ground of Defection)
Rules. 1995' .

PRESENTATION OF THE REPORT OF
BUSINESS ADVISORY COMMITTEE

Shri Ram Bhaj :
Shri Mahender Singh Saathi :

to present to the House tha Eleventh
Report of the Business Advisory Committee,

PRESENTATIOI OF REDPO. I' OF 'HE COMMATITTEE ON

PRIVATE MEMBERS® BILLS AND RES0OLULIONS,

Shri Jag Parvesh Chandra :
Shri Alok Kumar :

to present to the Hous» the ilinth Report
Of the Committee on Priv e Henbers® Bills
and Resolutions,



6.

7

MOTION

gshri Satish Chandra Khandelwal :
shri Alok Kumar @

to move the following motion 3=

"That extension of time be granted
to the Committee oOn Unauthor ised
Construction for submission of

its Report by the next session",

SPECIAL MENT ION

Matters to be raised by Members as given in
separate list.

pP,H. GUPTA
SECRETARY



